ITEM NO.40 COURT NO.3 SECTION IX

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Transfer Petition (Civil) Nos. 2124-2126/2023

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA Petitioner(s)
VERSUS
HAZEL MERCANTILE LIMITED & ORS. Respondent(s)
(FOR ADMISSION and IA No0.165835/2023-EX-PARTE STAY)
Date : 06-09-2023 These matters were called on for hearing today.
CORAM
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.V.N. BHATTI
For Petitioner(s)
Mr. Tushar Mehta, SG
Mr. Vikas Mehta, AOR
Ms. Rashi Rampal, Adv.
For Respondent(s)
UPON hearing the counsel the Court made the following
ORDER
Issue notice returnable in the month of November 2023.
Notice will be served by all modes, including dasti.

In the meanwhile, proceedings before the High Court will

continue and pleadings will be completed.

(DEEPAK GUGLANI) (R.S. NARAYANAN)
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